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Learned counselior the petitioier is pr€sent. None for the responden$' Learned couns€lfor

the peiitoiner has plac€d on re@rd rhe proot of the setuice ot notrce on lhe respondents

blrhessed with an aftidavit tom rhe petusalof which ir can be presumed thal alihoush the

respondents hav€ .ccepted lhe seRice of the notice, vet thev have noi appeared before this

Tribunal. Therefore, the respondents ar€ set et parte aid th€ p€tilion shalcome up on

24 11 2016 for arguments in €xparte.
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(M.hlraj Kiishd Hanjlra)


